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(ii) Annual Report of the Orissa
Road Transport  Company
Limited, Berhampwr (Ganjam),
for the year 1969-70.

(iti) Directors® Report and statement
of accounts for the year 1969-70
of the Orissa Road ‘Transport
Company Limited, Berhampur
(Ganjam) and the comments of
the Comptroller and Auditor
General thercon,

(2) A statement (Hindi and English
versions) showing reasons for delay
in laying the papers mentioned at
(1) above. [Placed In Libtary. See
No. IT—3094/72.]

(3) A copy of the Tricnnial Review
(Hindi and English versions) of the
activities of Research Designs and
Standards Organisation in respeet of
important Railway pioblems con-
nected with the Track, Rolling Stock,
Signalling etc from April, 1968 to
March 1971. [Placed in Library. See
No. LT - 3095/72)

NoTIFIC ATIONS UNDER Cusromy Acr
anp CeNrran Fxoisy R Les

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI) : 2n behalf of
Shri K R Ganesh, [ beg tolay on the
Table :

(1) A copy each of the following Noti-
fications (Hindi and English versions)
under section 159 of the Customs
Act, 1962 :—

(i) G.S.R. 561 published in Gazette
of India dated the 13th May,
1972 together with an explana-
tory memorandum,

( i) G.S.R. 614 published in Gazette
of India dated the 20th May,
1972 together with an explana-
tory memorandum. [Placed in
Library. SeeNo.LT—13096/72)

(2) A copy each of the following Noti-
fications (Hindi and Enghsh versions)
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issued under the Central Excise Rules,
1944 —

(i) G.S.R, 558 published in Gazette
of India dated the 13th May,
1972 together with an explana-
tory momorandum.

() G.S.R. 559 published in Gazette
of India dated thc 13th May,
1972 together with an explana-
tory memorandum.

(i) G S.R. 560 published in Gazette
of India dated the 13th May,
1972 together with an explana-
tory memorandum. [Placed in
Librarv See No- LT —3097/72.]

RIMILW AND ANNUAL REPORT 0t MODERN
Banvurus (INp1a) LTn,

THF DLEPUTY MINISTER IN
MINISTRY or AGRICULTURE
(SHR1 JAGANNATH PAHADIA) : On
behalt of Shri Annasakeb P. Shinde, 1 beg
to lay on the 'l1able a copy each of the follow-
ing papers (Hindi and Enghsh versions) under
sub-section (1) of section 619A of the Com-
panies Act, 1956 : — -

THE

(1) Review by the Government on the
working of the Modern Bakeries
(India) Limited, New Delhi, for the
year, 1970-71.

(2

~

Annual Report of the Modern Bake-
ries (India) Limited, New Delhi for
the year 1970-71 along with the
Audited Accounts and the comments
of the Comptroller and Auditor
General thereon. [Placed in Library.
See No, LT— 3098/72.]

Exrort or Non-Bareb Colr YaRrN (INsPEC-
T10§) RULES, NOTIPLCATIONS UNDER
COFFEE ACT AND REVIEW AND
ANNUAL REPORT OoF EXPORT
CrEDIT AND GUARANTEEL
CORPORATION, LT,

Bomnay

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C. GEORGE): 1l beg tolsy on
the Table—



